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Import Licences Scandal uneariliod by
0Bl in Jodipur

5824, SHRI K. M, MADHUKAR:
Wil the Mumi...r of COMMERCE be
pleased to refer to ihe reply given
to Unstarreq Quesiion Ko. 704 on the
15th November, 1974 regarding import
licences scandal unearthed by CBIL
in Jodhpm- and slate:

{a) whether the investigation has
been completed on the impor: licences
seandal unearthed by CBI in Jodh-
pur;

(b) if so, the main features thereof
and action taken thercon; and

{c) if not, the reasons for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY O COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) The cases are still under investi-
gation.

{(b) Investigation 1s stll pending.
This will be known after the 1nvesti-
gation Is complete,

(c) The Investigation involves scru-
ting of voluminous documents relating
to several import licences and exami-
nation of a pumber of witnesses,

Stocks scommnlated with 8T.C.
5025, SHR] JAGANNATHRAO
JOBHI:

SHRI ISHWAR CAAUDHRY:

SHR] PRAEODH CHANDRA:

SHRI M. ..AM GOPAL
TpOY:

CHRY! HAMENDRA SINGH
BANERA:

SHRT ATAL BIHARI
VAJPAYEE:

Wil; the Minister of COMMERCE
be plensed to state:

(a) the value of stock that have
accumulated with the State Trading
Caorporation;

() what is the ileme.wise breal-

the vilne of these stocks, resscns
grémm in sach case and
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extent of lossey that Nave bem w
incurred; und

(c) the preventive measures
taken for future? :

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP BINGH):
(a) The value of stocks lying with
8TC as on 28-2.1975 was Rs. 46.52
crores against normal stock (holding
of the STC around Rs. 30 crores,

(b) The break.up of total stocks is
az under:—

Imports Ra.
crores.
Ouls & Fats . . . 1626
(Tallow and fats)
Chemicals 14- 59
(Plastics and pa:rt raw ||
matérials)
Drugs & Pharmaceuticals . 478
Textiles . . . . 356
TRMAC . . . . ©'49
GeneralProducts . . é- %0
(Newsprint) .
Imported cars . . . o'
Pr
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period with the STC with a
mumﬂngwm
ing of the allotted matenal
by them,

{it) Accumulated stocks are tuken
into account while placing
future exports.

Ciis) SBhipments are being 1esche-
duled, wherever possible, wnd
allottees are being as-isted to
avall of the Bul Murkelir 8
Bcheme under which the :llot-
tees can lLift the stocks imme-
dfately :gofnst bills of €x.
change which will be negoti-
able upto 30 davs from the
dat= of hfting

Complaints received by LIC,

5p26. SHRI NITIRAJ SINGH CHAU-
DEURY: Will the Minisler of FIN-
ANCE be pleased to stote;

(a) the number of compl-ints re-
ceived each year during the last three
years by LIC offices and their nature
generally; and

(b) the steps, if any, taken to re-
duce the compluintg and the results
achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUBHILA ROHATGI): (»)

Nature 1 1973~
emhlg - 97374“‘m?4w

30.9.1974
1. Claims
on poli~
sies . 6227 6271 3873
2. Commi-
slonto

) 76 6651 3384
a.ﬁnl‘m

6126 5146 2643
5353 047 539
3996 2326 1223

i

6. Pald-vp
h 2928 2608 1036
1.‘& 11768 10853 5305
' 4601 18003
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(b) Continuous efforls are being
made to improve the efficiency. The
Corporation hag very receutly streng.
thened the machinery for dealing
with complaints in all the Divisional
Offices A Management Intormation
Cell has been set up in each Divi-
sional Office entrusted with the res.
ponsibihty o! attending t, all com-
plaints received direct by the Divi.
sional Office, or through the Zonat
Office or Central Office. The objective
is not only to redress tpecific grie-
vances, but alsgp tg have constant re.-
view of the administrative procedures.
A study of statistics of compaints
reveal that there has been a down-
ward trend in complaints

Realisation of amount advanced by
Nationalised Banks to Private Sector
Industries in Bihar

5627. SHRI SUKHDEO PRASAD
VERMA Will the Minister of FINANCE
be pleased to state;

{a) the amount of loans not realizeq
upto the due date which have been
advanced by the nationalised banks te
the private sector industries in the

State of Bibur duning the last three
years;

(b) the names of such industries
and the amount of loans pending
against such industries; and

(c) the steps Government propose
to take to realize the full amount?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE tmmm.u;l
(a) to (e)





